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give hereln below the detalls of the assets (immovable, movable, bank balance,

myself, my spouse and dependants®:

ete.) of

A,
(Assets In joint name Indicating the extent of joint ownership will also have to be
given)
Sr. Description Seif Spouse | Dependant-1 | Dependant-2 Dependant-3 |
";"- =k Name(S) Name Name Efc. Name
i 35,000 | NIL | NIL NIL | NTL
(ily | Deposits 'n
Banks, Financial .9 lag-
:inmt;;io:'s And of 2
Fnanclel | NIL | NIL NI [ NVIL
Companics
Gy | Bonds, 1 ' . v
Debentures and 10 DOOJ’E
Shares |- (Ml NIL  NIL NIL | Il
comparies | ﬁm Je ) |
(v} Dt:teiglﬁnanclal o
in tions, oy
NSS, Postal
Savlngs,stLaIC [PPF) NIL NI[ NIL [\/IZ_
Policies, etc
V) |Motor V. cles Apoche 160
detalls o -
St S | MIE Il
(vl) | Jewelier, (glve | 2 Jame
details o
weiglht and C"éz’) NIL NIL NI NIL
value) -0 Lack-
!
(vil) | Other = s, |
such as Jes
B | e Az | vIL | ML NI[
interes:

the latest market value in Stock

Note: Value ¢
Exchange in |
companles sh
* Dependan
employee.

onds / shares / Debentures as per
sect of listed companies and as per

books in the case of non fisted
! be given.

. means a persen substantially dependent on the income of the
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i
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joint ownership indicating the extent of joint ownership will
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Ha.

Deseription

Self

| Spouse

Nama(5)

“Dependant-1
Hams

Depeandant-1
Hame

Cependant-3
Ete. Namg

(i)

Agricultural Land

- Location{s}

- Survey number(s)

- Extent {Total
measurament)
-Current market valueg

}lllég

NI

NTL

)

NIL

(1

Non-Agricultural Land
- Locatlon(s)

- Survey number{s}

- Extent (Total
measurement)
~Current market value

NIL

NI

NIL

NIL

{ili}

Buildings (Cemmercial
and residential)
Location{s)

- Survey /door
number(s)

- Extent {Total
measurament)

{ - Current market

value

NIL|

vt

Wil

WIL

L

 (iv)

Houses / apartments,
ek,

« Lacation(s)

- Survey fdogr
number(s)

- Extent {Tokal
measirement]

« Current market
value

prL NIL

i

VIL

VIl

(v)

=

Others (such as
interest in property)

VL

NI,

NIL

I/

NIL

(2)

1 give herein below the details of my fliabilities / overdu

institutions anc government dues:-
[Note ; Meace give separate details for each item)

es to public financial

Sr. | Descrigton o d addrase ofBank /| Amount outstanding s
He. Financlal t“mtuﬂoﬂﬁ{‘k f O sovanar e T P
_ : . Cepartment (s , ;
(@) (i} Loo i rram Banks / Lach. (HOFC k J0-02.202)
(il Loans from financial
Linstituiions /VIZ nNIL
(iit) Government Dues:
(@) vuus Lo departments
dealing with government de NIZ
Acco fation ;
{b} tuus Lo departments
dea! -~ wth supply of NI NI
wate! :
{c) o 1o departments
dea -th supply of 7
elec /l/I /V-Z (
1




(d) dues to departments NIz | NI}

dealing with telephones
(e) dues to departments
dealing with government .
transport (including N IL N 7L
aircraft and helicopters)

{F) Other dues, If any NI NI/

{(b) | () Income Tax including | gcx p, 570825852

surcharge [Also indicate
the assessment year upto a08// 2@ NI/
which Income Tax Return | £.Y » 2020 -2
filed. Glve also Permanent
Aceount Number (PANY] _|Fam> AYMPRET84 7 .
(i) Wealth Tax [Also
Indicate the assessment

year upto which Weaith NI L /V zL
Tax return filed,]

{lii} Sales Tax [Only in

case of proprietary VIl ‘ NIl
| business]
(iv) Property Tax NI/ NI/

C.  Personal Detall

GPF/CPF/PRAN NO.

[HOY0AD5L 369
Gender ™~ (MfF}

Pysssr il % 21V |ole | 11919 |0 | mommmm

Class/Group 15 B (AB/C)

Cagen “ [Bhar Lesiglative Fgsermbly, Sec=etasiad], fatna.
(Full Name e.g.v B.A.S.-Blhar Adnﬁnlstrah{fe Service,

B.$.5.- Blhar Secretarlat Service etc.)

Home District i I Nawo\ola‘ J

I hersby declare that the above details are true to the best of my
knowladge and belief,

Signature .... ' ne
F Name of Employee: RHJEEV ...... RQNJHN
Place: 94%0‘ 5 Destgnatlun:..ﬂ%ﬁ@ff?!’.‘/ : er‘fJ/é’w"‘"C& H“ izdam
pate:......0.02, 12920 DepanmentL‘m"’B
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




